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Conseut of Rajasthan for Central Take-
over of control of Regulator to Check
Inter-State Floods

#*407, SHRI 8. S. SOMANI: Will the
Minister of AGRICULTURE AND IR-
RIGATION be pleased to stale:

k=]

(a) Whether it is a fact that the
Rajasthan Government has conveyed its
consent about the proposed take over
by the Centre of ithe gperalional con-
trol of various regulalors set up in the
bordering regions of Haryana, U. P.
and Rajasthan; and

(h) if =0, the reaction of other States
in this regard:; and

(c) whether any permanent solution
to the inter-Stale floods have been
found and if so, the details thereof?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) to (c). A
statement iz laid on the Table of the
House.

Statement

As the existing capacity of the
Goverdhan Drainage System s
not adequate to discharge the
flood waters in  a reasonable
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period, the Central Water Com-
mission was entrusted with the task of
drawing up a feasible and acceptable
scheme for remodelling the drainage
system according to the best engineer-
ing practice in consultation with the
engineers of the State Governments
concerned, The Central Water Com-
mission prepared a scheme for increas-
ing the capacity of the drainage sys-
tem, which was discussed with the
State Government officers and its
broad outline was finalised, A propo-
sal was also drawn up for taking over
of the operational control of certain
key elements of the scheme by the
Central Government, Rajasthan Gov-
ernment has accepted the proposal for
operational control but has expressed
reservations on the remodelling of the
scheme itself. The other two States
have also expressed their view points
on the proposals made by the
Central Governments, A meeting
was convened by the Union Minis-
ter for Agriculture and Irrigation,
which was attended By the Minis-
ters from Uttar Pradesh and Rajasthan
and Chief Minister of Maryana to re-
solve the outstanding lesues. The dis-
cussions were inconclusive.
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Rajasthan Government has accenied
ihe proposal for operational control
hut has expressed  reservation on the
re-modelling of scheme itself,
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